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CENTRAL ADPI INISTRfIiJE TRIBUNAL  

CALCUTTA BENCH 

No, tIA 78 of 2002 
(CA 1095 of 92) 	 0ate of order. 2 15.3.2002 

Present : Hon'b10 Mx ,3ust ICC G.L.Gupta, VicaChairman 
Hon 1ble Ilr.S.Siswas, Administrative Member 

SURESH CH. CHRKRRBOF(Ty 

vs 

UNIONOF INDIA & CR5. 

For the applicant 	2 iir.8 .Mukherjee, counsel. 

For the respondents: Mr.P.K.Arora, counsel 

ORDER 

For the reasons stated in the application, ri is allowød. 

RA 92/95 arising out of the OR is directed to be restored to its origi 

nal file and nunber, Matter be listed For review hearing on 3.5.2002. 

MEMBER(A) 
	

VICE..CHRIRMI4N 
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